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MOHAMMAD RIZWAN ~ .. APPLICANT
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STATE LEVEL ENVIRONMENT IMPACT ASSESSMENT

AUTHORITY (SEIAA), STATE OF BIHAR & ORS. |
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Counter Afﬂdavrt on behalf of the Respondent No. 6,
mepartment of Environment, Forest and Climate
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2 "4 ), Abhay Kumar, S/o Late Sheo Dayal Sharma aged about 51

years, resident of 401, Ganga - 4, Jalapur City, Ram Jaipal Road,

* Patna do hereby solemnly affirm and State as foliows: |
N |

Wiemned so. 0 Jeceer

nis affidavit apart from
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i |. That | am pres'-ehft-iy posted as Chiéf Conservator of:Farest—c;‘u'm—
Special Sécretary,' Department of Environment, Forest and -
Climate Ch-ang-é', Government of Bihar. | am competent to file the

~ present counter afﬁd'avi.t on behalf of answering responjdent-ﬂo.

06.1am a-ware_- of the facts of _ti'ze'bre-sén.t case that | o
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2. That the instant counter affidavit is being filed by the newly
imple-a__-de'dn Respandiént- No.6, Department of Environment,
Forest and Climate Change, Government of Bihar in-terms of

the directions passed by this Hon'ble Tribuna! in the orders

dated 02.05.2025 and 24.07.2025.

3.That 'tﬁe'instant'matta was listed before this Hon'ble

T¥ibunal on 02.05. 2025 wherem this Hon'ble Trtbunal was' '

-pleased to pass the fol!owmg directions:.
... 16, We ‘also direct ‘the Applicant to implead the
Department Gf Enwronment and Forest, Government of

Bihar through its Prmc:pal Secretary . In the- array of

P

Respond_en.-_ts_ as Respan@en; No.6.....

4. That thereafter, the mstant mattér.Was listed for hearing on
24.07.2025, _'wh-erein' this Hon'ble Tribunal was pleased to pass
- the following directions: - " -
“....4. If the Depaﬁtrﬁent ‘of Environment and Forest,
Government of Bihar, rs :fmpfeaded today, notice shall be
fssued to the said Respondent g
5. Mr. Surendra Kumar learned Counsel for the State
' Respondents states tbat_ ;f the party is impleaded, he wilt
accept notice on behalf 6f the newly added Respérid'éﬁt-
No.6, Department of Enwronment and Fomst Government
of Bihar, Learned Counsef prays for and is granted two -

”




6. The. Respdntd'é_nt No.3 herein, The Water Resources
Department, Government of Bihar has issued an e-tender dated
27.02.2025, sub?séquently amended vide corrigendum dated
08.04, 2025 for ‘Desiltation Work of Chandan Reservoir through
Dredgmg Process for 10 years’. Some of the essential terms of
the said e-tender is re.pro.duced herein below:

&
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33, Befbre-:'startfngg Dredging wo;'k_in'_Chandah--r?esfz'rvoir, it
is man‘datdry for the selected -agency to obtain alf
necessary enwronmenl'a! and other specific clearance/
approvals. reqwred for m:nmg, transportation, storage and
sale of sand. The respons:.bmry for obtaining all the .
required"approvafs/ NOCS for this project will rest with the
contractor; the selected agency will also bear all the
expenses requ;‘red-_'_ during obtaining different clearances/
NOCs. Additfonai!)ﬁ fhé contractor must comply with all
statutory. regu!atfbm prescribed by Mines and Geology
Department and other relevant duthorities. <. __ .
| - . -

35. While conducting Dredging work in Chandan reservoir,
the contractor must comply with the provisions mentioned
jn the “National Framework for Sediment Management,
2022” issued by the Ministry of Jal Shakti, Government of
India, as well as other alf relevant rules, directives, and |
regulations of the state and Central Government. The
contractor must 'alsd follow the verdicts of the Hon'ble

\\ Courts and National Green Tribunal (NGT). -
> . \; o |
» .
Ve -
9’“{;3:: Qﬁ@)% 8. The contractor shou!d submit . the Report on
| f%:eq b\;ﬁf‘ﬁ, _ /’I Environmental Impact due to running project. Assessment
N o @
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of impact will be done on yearly basis by an Independent
agency, and report shall be submitted to the Water
Resources Department, Govt. of Bihar.

40. Before commencing dredging work in Chandan
reservoir, a comprehensive survey of the reservoir will be
conducted by.'t_h.e_ 'se'!e-'cfed' agency to estimate the actual

silt Ioad in acco-raa-nce ‘with the prescribed methods an-dm'

- procedures mentioned m  the Standard Operating.

. Procedure ( SOP)'/” g-oide-ﬁnes and scope of wark defined in

the tender, Addmonaﬂy, the ‘selected agency wif! prepare a
detailed ~ project = report (DPR), which  will include
excava'tfon, traneportat:o-n, segregation, water treatment,
disposal of extracted matenals, social impact assessment,
'-'enwronmenta! fmpact assessment and enwronmentalf
management plan.

7. That thereaft’et' the Applicant herein being aggrieved by the
aforesaid, preferred the instant original appllcat:on inter alia
praying for the stay of the e- -tender dated 27 02. 2025 being NIT
~ 'No. 03/2024-25 and also the corrigendum dated 08.04.2025,

.__REP ON MERITS: o
8. That it is submitted that the Respondent Nos 2 and 3 i Q.

the State of B|har has filed its Counter affidavit as recorded in
the order dated 24.07.2025 passed by this Hon'ble Tribunal.

The Respondent No.6 -hereby ~adopts the reply - of the B

> Respondent Nos. 2 and 3, State of Bihar. -



9. The answering respondent craves the leave of this Hon'ble
Tribunal to file further/ d.éta'i'lt_ed reply duri’ng' the course of the
present proceedings if this Hon'ble Tribunal deems fit.

.....

Ve.rif-iﬁation '

\‘Zerified at Patna on ’\qfi‘j““ day of August, 2025, that the averments
‘made in the _presenf_-a.fﬁdavit _ére true and correct to the best of
my knowledge and information derived from records of the matter

is true copy of the original, no part of it is false and nothing

material has been .g:onfc'ealed thereform.
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Through

W ek
RISHI'K. AWASTHI,

_ ; Advocate for Respondent No. 6
Department of Environment, Forest and Climate Change
- o State of Bihar

A-21,UGF, Defence Colony,
New Delhi-110024

Dated: 01.08.2025 | o
New Delhi .



482

|
:
|
i . | | BEFORE THE NATIONAL GREEN -mmt.mm. '

PRSP 2t 5 G110

VERSUS

The State Lavel Environmental
impaet Assessment Authority (SEIAA), Bihar & Ors. . o eReSpondents

' Amcmw aratl. B
Addrear: 421, UG, Defence Cnlnny, New Delh 110024,

and alsq in the appe}[are.'%m _Mﬁg Wgﬁ%‘vﬂurt suhjaﬁ to payrnent of fees,separateiy for: each Court by met us.
: e ", appeala cm objact:ons of petmﬂns }br executton mewew mw. withdrawak,

thg sald case m'a#
_To ﬁle and take bac_

: i i NGT OF DELHI GOURT FEE
o appemi ahd i e a0a8g52E2528K

tipon the Adiacate: 20-MAY-2025
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PROOF OF SERVICE
M Gmail 4 8 3 Nabi Hasan <nabihasan48@gmail.com>

Advance Service of Counter Affidavit in Mohammad Rizwan Vs. The state level
Environmental impact Assessment Authority In OA No. 77 of 2025

1 message

Nabi Hasan <nabihasan48@gmail.com> Fri, Aug 1, 2025 at 6:01 PM
To: "advroma12@gmail.com" <advroma12@gmail.com>, seiaabihar@nic.in, "dm-banka.bih@nic.in" <dm-banka.bih@nic.in>, wrd-
bih@nic.in, secy-moef@nic.in, moef@nic.in, rishi awasthi <rishikawasthi@yahoo.co.in>

Dear Sir/ Ma'am,
Please find attached herewith a copy of the counter affidavit filed on behalf of Respondent No. 6 / State of Bihar.

Kindly acknowledge receipt of the advance service.

Thanks & Regards

Nabi Hasan

Office of Mr. Rishi K. Awasthi, Advocate
A-21, Upper Ground Floor, Defence Colony
NEW DELHI-110024

(M) +91-8527606415
nabihasan48@gmail.com

Counter Affidavit in Mohammad Rizwan Vs. The state level Environmental impact Assessment Authority In OA No. 77
1 of 2025.pdf
1874K
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